09.04.2013 J-1 FOR PRONOUNCEMENT OF JUDGMENTS [APPLT. JURISDICTION]

COURT NO. 1

(DIVISION BENCH-1)

HON'BLE THE CHIEF JUSTICE
HON'BLE MR. JUSTICE V.K. JAIN

AT 10.30 A.M

1. LPA 114/2013 NEELAM ARYA V.P. SINGH
VS. DIN MOHD. N.S. VASISHT
(DECEASED) & ORS. VISHAL SINGH

DHANESH RELAN

2. LPA 181/2013 NEELAM ARYA V.P. SINGH
VS. THE DIVISIONAL N.S. VASISHT
COMMISSIONER GOVT. VISHAL SINGH
OF NCT OF DELHI DHANESH RELAN
& ORS.
COURT NO. 4

(DIVISION BENCH-4)
HON'BLE MR. JUSTICE PRADEEP NANDRAJOG
HON'BLE MS. JUSTICE PRATIBHA RANT

1. W.P.(C) 1200/2011 INDRAPRASTHA PEOPLE & ANR. RAHUL MEHRA
VS. UNION OF INDIA & ORS ROHIT K. AGGARWAL
ASHOK DESAI
KUNAL TANDON
NIDHI JAIN
JASPREET SINGH KAPUR

COURT NO. 6
HON'BLE MS. JUSTICE REVA KHETRAPAL

1. W.P.(C) 3352/2010 CHARANJIT R.K. SAINI
VS. DDA SITAB ALI CHAUDHARY
SHOBHANA TAKIAR

COURT NO. 24
HON'BLE MR. JUSTICE P.K. BHASIN

FOR PRONOUNCEMENT OF ORDER

1. CRL.REV.P 661/2007 QUASIM ALI SATISH AGGARWALA
CRL.M.A. 2350/2009 VS. ADDITIONAL SUMANT DE
COMMISSIONER OF CUSTOMS QAHAR ALI

IGI AIRPORT

HIGH COURT OF DELHI
08 APRIL, 2013 REGISTRAR (LISTING)



09.04.2013 FOR PRONOUNCMENT OF JUDGMENT (ORIGINAL JURISDICTION)

COURT NO. 21 (0s-D) (e-COURT)
HON'BLE MR. JUSTICE MANMOHAN SINGH

63. ARB.P. 339/2012 M/S R.K. ASSOCIATES AND MANISH K BISHNOI
HOTELIERS PVT LTD MAYANK JAIN,
Vs. M/S AIRCEL LIMITED PARMATMA SINGH
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